06.11.2017 J-1 PRONOUNCEMNT OF JUDGMENT (APPLT. JURISDICTION)

06.11.2017

AT 02:15 PM
1.W.P.(C) 1625/2017

AT 02:15 PM

1.w.P.(Crl) 1633/2017
CRL.M.A 9059/2017
CRL.M.A 13654/2017

AT 02:30 PM
1.BAIL APPLN.1966/2017

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

PRAVEEN KUMAR MAAKAR SHARABH SRIVASTAVA, SHIVA LAKSHMI
VS UNION OF INDIA & ANR. SRIRAM KRISHNA, RUCHIR RAI

COURT NO. 30
HON'BLE MR. JUSTICE ASHUTOSH KUMAR

PUNEET K. SINGHAL, AJAY DIGPAUL
VS UOI

COURT NO. 31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

JAFFAR KHAN RAJAT SRIVASTAV, AKSHAI MALIK
VS STATE NCT OF DELHI

HIGH COURT OF DELHI
03RD November,2017 REGISTRAR (LISTING)

11117111717



06.11.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 22 (0S-3)
HON'BLE MS. JUSTICE MUKTA GUPTA

1. TI.A. 2878/2011 M/S CIVITECH BUILDERS (INDIA) PRAVEEN MAHAJAN, RUCHI MAHAJAN
In CS(COMM) 1478/2016 PVT LTD APAR GUPTA, GARIMA JAIN, DISHA
Vs. RAMAN VIHAR COOP.GROUP GUPTA, ANIL KUMAR

HOUSING SOCIETY LTD & ORS
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COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

33. O.M.P. (MISC.) (COMM.) 25/2017 SHARMA FABRICATORS & ERECTORS ABHIJEET SINHA, ARIJIT MAZUMDAR,
I.A. 12741/2017 PVT. LTD. D.K. MALHOTRA, RAJESH K.
Vs. BILT GRAPHIC PAPER MALHOTRA
PRODUCTS LTD.
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